
 341  Matters  Under

 अत:  उद्योग  मंत्री  जी  से  आग्रह  है  कि  पूर्ब
 का  निर्णय  कायम  करते  हुए  जबलपुर  के  लिए

 स्टील  स्टाक  are  स्वीकृत  किया  जाए  |

 (v)  Additional  Central  funds  for  relief
 and  rehabilitarions  of  flood  affected

 people  of  West-Bengal.

 SHRI  KRISHNA  CHANDRA
 HALDER  (Durgapur):  This  year  in  the
 months  of  June  and  July  there  was  extensive
 flood  in  all  districts  of  West  Bengal,  namely,
 Burdwan,  Birbhum,  Bankura,  Hoogly,  Midna-
 pur,  Howrah,  24  Parganas,  Murshidabad,
 Maldyh,  Nadia  and  West  Dinajpur  and  many
 people  died  in  this  severe  flood.  Estimated
 loss  of  West  Bengal  will  be  to  the  tune  of
 100  crores.  Due  to  excessive  rain  all  the
 rivers  of  West  Bengal  caused  damage  to  the
 crop  and  thousands  and  thousands  of  dwelling
 houses  were  demolished,  Even  the  drought
 prone  Thane,  Sonamukhi  and  Patrasayar  of
 Bankura  District  was  under  6  to  7  feet  of
 flood  water,  Due  to  this  flood  damage,  it  is
 very  difficult  to  recover  in  near  future.

 Under  these  circumstances,  1  urge  upon
 the  Central  Government  to  sanction  adequate
 funds  for  relief  and  rehabilitation  for  the
 flood  affected  people  of  West  Bengal,  I  would
 tequest  the  concerned  Minister  to  take  speedy
 action  to  save  the  people  from  the  difficulties
 due  to  natural  calamities.

 (vi)  Banning  Capitation  fees  in  private
 medical  Collage  of  Maharashtra
 and  other  States,

 SHRIMATI  PRAMILA  DANDAVATE
 (Bombay  North-Central)  :  The  resident
 doctors,  internees  and  medical  students  are
 On  Strike  in  response  to  the  call  given  by
 Maharashtra  Association  of  Resident  Doctors
 aS  a  protest  against  the  policy  of  State
 Government  allowing  private  medical  colleges,
 which  would  charge  capitation  fees  to  the
 tune  of  Rs,  30.000,

 In  spite  of  disapproval  expressed  by
 Central  Ministers  and  ordinance  promulgated

 SRAVANA  2,  1906  (SAKA)  Rute  377  342

 by  Karnataka  State  Governmemt  banning
 capitation  fee,  some  State  Governments  are
 encouraging  private  trusts  and  institutions  to
 open  medical  and  engineering  colleges  by
 accepting  capitation  fees,  This  is  in  gross
 violation  of  the  rules  laid  down  by  Central
 Government  and  Medical  Council  of  India.

 Most  of  these  institutions  will  be  lacking
 basic  departments  like  pathology,  pharmaco-
 logy,  Forensic  medicine  and  requisite  number
 of  hospital  beds  attached  to  them.

 Capitation  fee  is  a  monstrous  evil,  It
 is  commercialising  the  noble  profession  and
 will  reduce  higher  education  to  the  monopoly
 of  few  rich  with  black  money.  With  deterio-
 ration  in  the  stanadrd  of  education,  poor
 people  will  be  deprived  of  whatever  little
 medical  facilities  are  available  to  them  at
 Present,

 MARD  has  brought  to  the  core  a  very
 vital  issue  of  capitation  fee.  Despite  the
 suffering  caused  by  the  strike  to  the  patients,
 public  opinion  is  against  this  blatant  com-
 mercialisation,  I  would  request  the  Govern-
 ment  to  intervene  in  the  matter  and  ‘ban
 capitation  fees,

 (vii)  Storage  facilities  to  store  wheat  at
 Shehjahanpur  and  other  parts  of

 ७.  P.

 श्री  जीते  प्रसाद  (शाहजहांपुर)  2  इस  वर्ष

 पूरे  देश  में  गेहूं  का  उत्पादन  बहुत  हुआ  ।  सरकार

 द्वारा  मूल्य  सहायता  योजना  के  अ  तर्गत  सरकारी

 एजेंसियों  द्वारा  गेहं  की  खरीद  की  गई  ।  बोरों

 की  कमी,  बिचौलियों  द्वारा  किसान  का  शोषण

 तथा  सरकारी  अधिकारियों  द्वारा  गड़बड़ी  करने

 की  शिकायतें  मिलती  रहीं,  जिससे  कहीं  कहीं
 पर  किसानों  को  उचित  मृत्य  नहीं  किल  सका  ।

 परंतु  फिर  भी  यदि  यह  योजना  न  होती  तों  गेहूं
 के  अधिक  उत्पादन  को  देखते  हुए  किसान  को

 बहुत  बड़े  घाटे  का  सामना  करना  पड़ता  ।


